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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: _Report of the Joint Committee in compliance of Hon’ble National Green Tribunal,
Principal Bench, New Delhi Order dated 03.01.2023 in OA No-754/2022 Khem Chand
Versus State of Uttar Pradesh.

Respected Sir,

With reference to the above-mentioned subject the Joint Committee inspected the
site in compliance of Hon’ble National Green Tribunal, order dated 03.01.2023 in OA No-
754/2022 Khem Chand Versus State of Uttar Pradesh. Joint Committee’s report is hereby
submitted for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely

P
(Utsav Sharma)
Regional Officer

Copy to:

1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

3. ShriPradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

4. Law Officer-i, U.P. Pollution Control Board, Lucknow for information.

-
-
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Regional Officer
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 754 OF 2022

IN THE MATTER OF:

Khem Chand ...Applicant
Versus
State of Uttar Pradesh ...Respondent(s)
INDEX
S.No. —Description Pg.N_o.—'
1 Status Report in Compliance of Hon’ble National Green 4 -
-~

Tribunal’s order dated 03.01.2023 in OA 754/2022

2 Annexure | — Copy of closure order issued on 27.02.2023 by
the State Board against illegal RO Plant under the provisions C:".:F

of Water (Prevention and Control of Pollution) Act, 1974

3 Annexure Il - Copy of Minutes of Meeting dated 20.02.2023

of District Ground Water Management Council, Ghaziabad

4 Annexure lll - Copy of Report regarding sealing of illegal RO
Plant on 01.03.2023.

5 Annexure IV — Copy of Report submitted by said matter has
also been furnished by the Executive Engineer, Minor [ g*‘l
Irrigation/UPGWD(Nodal), Ghaziabad on 01.03.2023

FILED BY

S0
Jﬁ/ ﬂ
UTSAV SHARMA

Regional Officer, UPPCB
Ghaziabad




BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 754/2022

In the matter of:

Khem Chand ...Applicant

Versus

State of Uttar Pradesh ...Respondent(s)

STATUS REPORT ON BEHALF OF THE JOINT COMMITTEE OF UTTAR PRADESH

POLLUTION CONTROL BOARD AND UTTAR PRADESH GROUND WATER

DEPARTMENT WITH RESPECT TO ORDER DATED 03.01.2023

IT IS MOST RESPECTFULLY SHOWETH:

1. That, the instant matter was taken up by this Hon’ble Tribunal on basis of
a complaint received by post from Shri Khem Chand, Advocate, Chamber
No. 83, District Court, Raj Nagar, Ghaziabad, Uttar Pradesh.

2. That in the said application, it has been alleged that Shri Amit and Shri
Dinesh, residents of Baradari, E-Block, Nehru Nagar Il, Ghaziabad are
carrying on business of sale of water by extracting groundwater illegally
through submersible pump in Ghaziabad area which is already in the
category of ‘Over-Exploited Area’ and thereby creating scarcity of

availability of drinking water for local residents.

-



3. That the present original application has been registered on basis of above
mentioned complaint under Sections 14 and 15 of the National Green
Tribunal Act, 2010.

4. That, Hon’ble Tribunal perused the said application on 03.01.2023 and in
view of the allegations made in the application constituted a Joint
Committee of the State Pollution Control Board and District Level
Authority of UP Ground Water Department and has sought a factual

report. Relevant operative part of the said order reads as under: -

“...4. Hence we constitute a joint Committee comprising State PCB and District Level
Authority of UP Ground Water Department who shall submit a factual report within
two months by e-mail at judicialngt@gov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF.

5. State PCB will be nodal agency for coordination and compliance...”

5. Thatin view of averments made by the complainant, the said site has been
inspected on 03.02.2023 by the District Level Task Force constituted by
District Magistrate, Ghaziabad for site verification under the provisions of
Uttar Pradesh Ground Water (Management and Regulation) Act, 2019.

6. That at the time of inspection an unauthorized RO water plant was found
operational on said site and was being operated by Shri Dinesh Kasana S/o
Shri Mahafool. Il E-171, Baradari, Behru Nagar, Ghaziabad. The said plant

has been established without obtaining any statutory permission from UP

-7 -



Ground Water Department, UPPCB or any of the departments concerned.
Thus, the allegations made by the complainant were found to be true by

the District Level Task Force. Photographs taken at the time of inspection

are as below.

7. That the said plant was operational in residential area, thus under no
circumstances permission for operation of the said unit can be granted by
the State PCB under the provisions of Water (Prevention and Control of
Pollution) Act, 1974.

8. That as per unit’s representative, around 2000 litre of RO water was being
made per day in the said plant and was being sold in 20 litre jars. The reject

waste water was being discharged in an open drain by the unit operator.

-



9. That in view of the above-mentioned violation, the State Board has issued
closure order against the said unit under the provisions of Water
(Prevention and Control of Pollution) Act, 1974 on 27.02.2023. Copy of said
order is annexed as Annexure I.

10. That the proposal for closure of said RO plant was put up before the
District Ground Water Management Council on 20.02.2023 and same was
approved under the provisions of Section 11(1)(a) of the Uttar Pradesh
Ground Water (Management and Regulation) Act, 2019. City Magistrate,
Ghaziabad was nominated for ensuring sealing of the said unauthorized
RO plantin residential area. Copy of Minutes of Meeting dated 20.02.2023
of District Ground Water Management Council, Ghaziabad are annexed as
Annexure Il.

11.That the illegal borewell/RO Plant was sealed by District Level Task Force
in presence of City Magistrate, Ghaziabad on 01.03.2023. Copy of said
report is annexed as Annexure lll. Photographs taken at the time of sealing

are as below.




12. That compliance and action taken report in said matter has also been
furnished by the Executive Engineer, Minor Irrigation/UPGWD(Nodal),
Ghaziabad on 01.03.2023, same is annexed as Annexure IV.

13. That the proposal for imposition of environmental compensation and
deciding upon the offence and penalty thereupon as per provisions of
Section 39 under Chapter VIll of the Uttar Pradesh Ground Water
(Management and Regulation) Act, 2019 is to be put up in forthcoming
meeting of District Ground Water Management Council in Ghaziabad.

The present status report may kindly be taken on record.

ol

(Navneet Pandey) (Hari Om)
Assistant Environment Engineer Executive Engineer
UPPCB, Ghaziabad Minor Irrigation/UPGWD Nodal,
Ghaziabad
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